ORISSA HIGH COURT

FILING REPORT ASON :16/09/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

1 BLAPL/0006596/2020 PRAKASH PADHI SATYANARAYAN MISHRA ORKEL /138 /2020
VS VS 0
STATE OF ODISHA I

2 BLAPL/0006597/2020 KANHU BEHERA SOUBHAGYA KUMAR DASH PURUSHOTTAMPUR /117 /2020
Vs VS 0
STATE OF ODISHA I

3 BLAPL/0006598/2020 DARASINGH MUNDA SUSIL KUMAR PATTNAIK JHUMPURA /113 /2019
VS VS 0
STATE OF ODISHA I

4 BLAPL/0006599/2020 SANTOSH PATRA PARTHA SARATHI DAS POLASARA PS /169 /2019
VS VS 0
STATE OF ODISHA I

5 BLAPL/0006600/2020 JYOTIRAM PADHURIA SARADA PRASAD DASH MOHULDIHA /38 /2020
VS VS 0
STATE OF ODISHA I

6 BLAPL/0006601/2020 KAPLU BARIK B.B.ROUTRAY KOIDA /84 /2020
Vs VS 0
STATE OF ODISHA I

7 BLAPL/0006602/2020 PRAKASH KUMAR SAHOO NIRANJAN PANDA NAYAGARH /137 /2019
VS VS 0
STATE OF ODISHA I

8 BLAPL/0006603/2020 SANDH GAMANGO SOUBHAGYA KUMAR DASH R.UDAYAGIRI /54 /2020
VS VS 0
STATE OF ODISHA I

9 BLAPL/0006604/2020 SK. IBRAR BIJAYA KUMAR BEHERA-1 RAIRANGPUR TOWN /40 /2019
Vs VS 0
STATE OF ODISHA I

10 BLAPL/0006605/2020 HAREKRUSHNA MAHALIK SANTOSH KUMAR DWIVEDY /10
VS VS 0
STATE OF ODISHA I

11 BLAPL/0006606/2020 KANHU @ PRASANT MAHALIK DEBASISH SAMAL KHANTAPADA /274 /2020

VS
STATE OF ODISHA

VS
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12 BLAPL/0006607/2020 PAPU PRADHAN JYOTIRMAYA SAHOO DIGAPAHANDI /160 /2020
VS VS 0
STATE OF ODISHA I
13 BLAPL/0006608/2020 CHANCHALA SAHOO ANIRUDHA DAS MARINE PENTHAKATA /45 /2020
VS VS 0
STATE OF ODISHA I
14 BLAPL/0006609/2020 PAPUN SAHU DILIP KUMAR SAHU BOUDH /6 /2015
VS VS 0
STATE OF ODISHA I
15 BLAPL/0006610/2020 DILLIP BHOI PK.DEO BOLANGIR SADAR /39 /2018
VS VS 0
STATE OF ODISHA I
16 BLAPL/0006611/2020 DAKTAR @ MOTILAL MOHANTA SAMIR KUMAR MISHRA /10
VS VS 0
STATE OF ODISHA I
17 BLAPL/0006612/2020 KALIA @ KALANDI @ BISWAJIT SETHI P.K.DEO RAJINAGAR /126 /2020
VS VS 0
STATE OF ORISSA I
18 BLAPL/0006613/2020 SUJIT MANDAL RAJB LOCHAN PATTNAIK MATHILI /108 /2020
VS VS 0
STATE OF ODISHA Il
19 BLAPL/0006614/2020 DHRITI SUNDAR SARDAR RAJB LOCHAN PATTNAIK MATHILI /120 /2020
VS VS 0
STATE OF ODISHA I
20 BLAPL/0006615/2020 ADMA BEKA RAJB LOCHAN PATTNAIK PODIA PS/26 /2020
Vs VS 0
STATE OF ORISSA I
21 BLAPL/0006616/2020 NARAYAN PRADHAN @ BABULI SAMBIT RATH SATYABADI /28 /2020
VS VS 0
STATE OF ODISHA I
22 BLAPL/0006617/2020 SUNIL KUMAR KARAN AJAYA KUMAR MOHARANA /10
VS VS 0
STATE OF ORISSA I
23 BLAPL/0006618/2020 DHANMAT KANDH JN.PANDA KESINGA /124 /2017
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VS VS 0
STATE OF ODISHA I

24 BLAPL/0006619/2020 BATU DALAI @ BATU DALEI ARUN KUMAR BUDHIA BOLAGARH P.S. /113 /2015
VS VS 0
STATE OF ODISHA I

25 BLAPL/0006620/2020 SINDHU MAJHI JN.PANDA BISSAMCUTTACK /72 /2018
VS VS 0
STATE OF ODISHA I

26 BLAPL/0006621/2020 BHARAT MALLICK G.N. MOHAPATRA ANANDAPUR /134 /2019
Vs VS 0
STATE OF ODISHA I

27 BLAPL/0006622/2020 PRADEEP NAYAK KARTIK CHANDRA TRIPATHY NAYAPALLI P.S. /356 /2019
VS VS 0
STATE OF ODISHA I

28 BLAPL/0006623/2020 KANHU DAS SK. BHANJADEO KODALA /267 /2019
VS VS 0
STATE OF ODISHA I

29 BLAPL/0006624/2020 MRUTYUNJAY SAHOO BINAYAKUMAR MOHANTY BASELI SAHI PS/213 /2020
VS Vs 0
STATE OF ODISHA I

30 BLAPL/0006625/2020 MANAS BEHERA HEMENDRA SAMAL TIGIRIA /163 /2019
Vs VS 0
STATE OF ORISSA I

31 BLAPL/0006626/2020 BABRUBAHAN @ BABRU NAIK B.R. TRIPATHY KISHORENGAR /92 /2020
VS VS 0
STATE OF ODISHA I

32 BLAPL/0006627/2020 SUBASH KHUNTIA SANTOSH KUMAR DWIVEDY 110
VS VS 0
STATE OF ODISHA I

33 BLAPL/0006628/2020 CH.SANKAR JK.KHUNTIA MARINE PSAT BALARAMGADI /14 /2020
Vs VS 0
STATE OF ODISHA I

34 BLAPL/0006629/2020 RINKU PRADHAN NISHIKANTA MISHRA CHANDAKA P.S. /76 /2020

VS

VS
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STATE OF ORISSA I

35 BLAPL/0006630/2020 NABIN DIGAL BIBHUTI BHUSAN PANDA PHULBANI TOWN /118 /2020
VS VS 0
STATE OF ODISHA I

36 BLAPL/0006631/2020 PAPUN @ JYOTIRMAYA DALEI ARUN KUMAR BUDHIA KANTAMAL /104 /2020
Vs VS 0
STATE OF ODISHA I

37 BLAPL/0006632/2020 NIWAS SHARMA @ RAMNIVASVERMA @ NI\BASSTRGHIMAR RAGADA BRAJARAJINAGAR /114 /2014
VS VS 0
STATE OF ODISHA I

33 BLAPL/0006633/2020 RABI SHANKAR SAHANI AMULYA RATNA PANDA 110
VS VS 0
STATE OF ORISSA I

39 BLAPL/0006634/2020 PRADEEP SUNA DEBARAJMOHANTY DUNGURIPALI /104 /2020
VS VS 0
STATE OF ODISHA I

40 BLAPL/0006635/2020 PRUTHIRAJMALLICK DIBYAJY OTI SAHOO KENDRAPARA /183 /2020
Vs VS 0
STATE OF ODISHA I

a1 BLAPL/0006636/2020 PRUTHIRAJMALLICK DIBYA JYOTI SAHOO KENDRAPARA /179 /2020
VS VS 0
STATE OF ODISHA I

42 BLAPL/0006637/2020 SURESH BAG SUSHANTA HARICHANDAN JHARSUGUDA /608 /2020
VS VS 0
STATE OF ODISHA I

43 BLAPL/0006638/2020 SANJAY KUMAR PADHI SMRUTI RANJAN MOHAPATRA BALASORE TOWN /193 /2020
Vs VS 0
STATE OF ODISHA I

44 BLAPL/0006639/2020 MURARJ SAGAR ARUN KUMAR BUDHIA NANDAPUR /35 /2019
VS VS 0
STATE OF ODISHA I

45 BLAPL/0006640/2020 BANTI @ SWARUP SAHOO PARTHA SARATHI NAYAK BADACHANA /252 /2020

VS
STATE OF ODISHA

VS
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46 BLAPL/0006641/2020 LUCKY @ROCKY @PURUSOTTAM ROUT CHINMAYA MAHANTY BANKI /245 /2017

VS
STATE OF ODISHA

VS

0
I

47 BLAPL/0006642/2020 BAPI @ MANOJKUMAR BEHERA ROHIT RANJAN RAY KHURDA SADAR /146 /2020
VS VS 0
STATE OF ODISHA I
48 BLAPL/0006643/2020 AMIT BERIWAL ABHISHEK A RASTOGI /10
VS VS 0
STATE OF ORISSA I
49 CMAPL/0000233/2020 MAHANADI COALFIELDSLTD. ADV /1
VS VS 0
STATE OF ODISHA I
50 CMP/0000512/2020 DEVASMITA PANDA GOPABANDHU MISHRA /1
VS VS 0
CHIRANJIBI GMOHAPATRA I
51 CMP/0000513/2020 BIKASH RANJAN DASH SUVASHISH PATTANAIK /1
VS VS 0
CHANDRAKALA PATSANI I
52 CONTC/0003886/2020 DINABANDHU ROUT ADV. /1
VS VS 0
ANJAN KU.MANIK Il
53 CONTC/0003887/2020 UTTARPARSWA MATH ADV /1
VS VS 0
BALWANT SINGH I
54 CONTC/0003888/2020 GANGADHAR GANTHIA ADV /1
Vs VS 0
CHITRA ARUMUGAM I
55 CONTC/0003889/2020 MINI NAIK ADV /1
VS VS 0
D.BRUNDA I
56 CONTC/0003890/2020 MANOJA KUMAR JENA AJT KUMAR SAHOO /1
VS VS 0
P.K.MEHERDA I
57 CONTC/0003891/2020 SUBHASISH PATTANAIK AJT KUMAR SAHOO /1
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VS VS 0
P.K.MEHERDA I
58 CONTC/0003892/2020 BHARATI JENA AJT KUMAR SAHOO /1
VS VS 0
P.K.MEHERDA I
59 CONTC/0003893/2020 SARAT CHANDRA BISWAL SUSHANTA KUMAR MISHRA /1
VS VS 0
KALPANA BEHERA I
60 CONTC/0003894/2020 SARAT CHANDRA BISWAL SUSHANTA KUMAR MISHRA /1
VS VS 0
CHITHRA ARUMUGAM I
61 CONTC/0003895/2020 K.KANTAMA REDDY @ DALLI KANTAMA REBDY /1
VS VS 0
EXECUTIVE ENGINEER MAIN DAM DIVISION, BURLA I
62 CONTC/0003896/2020 NIHAR RANJAN SATPATHY ADV /1
VS VS 0
PRADEEP KUMAR SAHOO I
63 CONTC/0003897/2020 ARDHENDU SHEKHAR RATH ADV /1
VS Vs 0
ANU GARG I
64 CONTC/0003898/2020 AK.PROPERTIES PVT.LTD. ADV /1
VS VS 0
PRADEEP KUMAR JENA I
65 CONTC/0003899/2020 A.K.PROPERTIES PVT.LTD. ADV /1
VS VS 0
PRADEEP KUMAR JENA I
66 CONTC/0003900/2020 ASHWINI KUMAR MISHRA ADV /1
VS VS 0
SATYABRATA SAHU I
67 CONTC/0003901/2020 BICHITRA KUMAR JENA ADV /1
VS VS 0
DR. SANJEEV RANJAN I
68 CONTC/0003902/2020 KANTILAL SIDAR SASWATI MOHAPATRA /1

VS

VS
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MADHUSMITA SAHOO I
69 CONTC/0003903/2020 SUDARSAN PANDA SABYASACHI MISHRA /1
VS VS 0
SATYABRATA SAHU I
70 CONTC/0003904/2020 UMAKANTA MOHAPATRA ADV /1
Vs VS 0
STATE OF ORISSA I
71 CONTC/0003905/2020 SUDHANSU KUMAR CHOUDHARY ADV /1
VS VS 0
SATYABRATA SAHU I
72 CONTC/0003906/2020 BIKASH CHANDRA SINHA ADV /1
VS VS 0
BISHNUPADA SETHI I
73 CRLA/0000487/2020 SIDHESWAR BINDHANI @ PETU BIJAYA KUMAR MISHRA KULIANA /60 /2019
VS VS SPECIAL JUDGE,BARIPADA (Mayurbhanij)
STATE OF ODISHA GR/0000033/2019
74 CRLA/0000488/2020 PRATAP CHANDRA PARIDA NIRMAL KUMAR DAS BONAI /74 /2020
Vs VS 0
STATE OF ORISSA I
75 CRLMA/0000132/2020 NARESH KUMAR SUTAR SATYABRATA SUTAR 110
VS VS 0
STATE OF ODISHA I
76 CRLMC/0001369/2020 NIHAR RANJAN BARIK PRASANTA KUMAR SAHOO 110
VS VS 0
MADHUSMITA BARIK I
77 CRLMC/0001370/2020 RAJENDRA MAHTO AMITAV TRIPATHY NAYAPALLI P.S. /190 /2016
Vs VS 0
STATE OF ODISHA I
78 CRLMC/0001371/2020 SAMBARI BEHERA PRAVASH CH.JENA TANGI (KHURDA) /36 /2015
VS VS 0
STATE OF ODISHA I
79 CRLMC/0001372/2020 RAJKHANDELWAL MONOMOY BASU /10
VS VS 0

STATE OF ODISHA
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80 CRLMP/0001070/2020 BICHITRA MOHANTY ANUGRAHA NARAYAN SAMANTRAY /10
VS VS 0
STATE OF ODISHA I
81 CRLMP/0001071/2020 SARAT CHANDRA MAHAKUD SATYANARAYAN MISHRA 110
VS VS 0
STATE OF ODISHA I
82 CRLMP/0001072/2020 GOURANGA BHUYAN RANJAN KU. ROUT /10
VS VS 0
STATE OF ODISHA I
83 CRLMP/0001073/2020 MUTHOOT MICROFINANCE,CUTTACK DIVISIGNDDHARTHA SAMAL /10
VS VS 0
STATE OF ODISHA I
84 CRLMP/0001074/2020 SUVENDU KUMAR DASH PK.DEO /10
VS VS 0
STATE OF ODISHA I
85 CRLMP/0001075/2020 VIKASJAIN ALOK KU. PANDA /10
VS VS 0
STATE OF ODISHA I
86 CRLMP/0001076/2020 SAMINA BIBI SAMIR KUMAR MISHRA BASTA /167 /2020
VS VS 0
SUPERINTENDENT OF POLICE,BALASORE Il
87 CRLMP/0001077/2020 PUJA ROUT ANUGRAHA NARAYAN SAMANTRAY /10
VS VS 0
STATE OF ODISHA I
88 CRLMP/0001078/2020 SAMIR PRADHAN ANUGRAHA NARAYAN SAMANTRAY ERASAMA /158 /2020
Vs VS 0
STATE OF ODISHA I
89 CRLMP/0001079/2020 KRUPASINDHU MANDAL ANUGRAHA NARAYAN SAMANTRAY 110
VS VS 0
STATE OF ODISHA I
% CRLMP/0001080/2020 ARNAPURNA ROUT D.R.SINGH /10
VS VS 0
STATE OF ODISHA I
o1 CRLMP/0001081/2020 SURYANSH MODI BIRAJA PRASANNA DAS BADACHANA /6 /2020
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VS VS 0
SUPERINTENDENT OF POLICE,JAJPUR I
92 CRLMP/0001082/2020 SUDIPTA JENA KISHORE KUMAR JENA 110
VS VS 0
STATE OF ODISHA I
93 CRLMP/0001083/2020 PURENDRA PATRA MALAYA RANJAN BEHERA 110
VS VS 0
STATE OF ODISHA I
<Y1 CRLREV/0000379/2020  ASMA PARWEEN DEEPAK KUMAR SAHOO SPL.TASK FORCE /8 /2018
Vs VS 0
STATE OF ODISHA I
95 CRLREV/0000380/2020  NARAYAN KINDAL SANJAY KUMAR NAYAK /10
VS VS 0
UNION OF INDIA (NCB) I
9 FAO/0000660/2020 PITABAS PRADHAN MAHENDRA KUMAR SAHOO /1
VS VS 0
STATE OF ODISHA I
97 MACA/0000649/2020 NATIONAL INSURANCE COMPANY LTD.  NIBEDITA MOHANTY /1
VS Vs 0
ABDUL NASIR KHAN I
98 MATA/0000087/2020 SUNITA DUTTA@ GOCHHAYAT SOUBHAGYA SDAS /1
Vs VS 0
MANAS RANJAN GOCHHAYAT I
%9 RSA/0000189/2020 M/S. HALLMARK ORNAMENTSPVT.LTD.  DEBAKANTA MOHANTY /1
VS VS 0
SATYANARAYAN DASH@ TARAI I
100 RVWPET/0000293/2020  GOURA CHANDRA BEHERA MAHESWAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
101 RVWPET/0000294/2020  ASHOK KUMAR DORA SAILABALA JENA /1
Vs VS 0
UNION OF INDIA I
102 WA/0000548/2020 GOVT. OF INDIA ANUP KUMAR BOSE /1

VS

VS
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A.SANANYA PRADHAN I
103 WA/0000549/2020 UPENDRA KUMAR PANIGRAHI K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
104 WP(C)/0024011/2020 SAHADEBA PATRA B.B.SWAIN /1
Vs VS 0
STATE OF ODISHA I
105 WP(C)/0024012/2020 KABITA NAIK SANTOSH KUMAR SAMANTARAY /1
VS VS 0
STATE OF ODISHA I
106 WP(C)/0024013/2020 BHAGABAN MALLICK SATYANARAYAN MISHRA /1
VS VS 0
STATE OF ODISHA I
107 WP(C)/0024014/2020 HRUSIKESH DASH SATYANARAYAN MISHRA /1
VS VS 0
STATE OF ODISHA I
108 WP(C)/0024015/2020 SUSHANTA MALLICK SATYANARAYAN MISHRA /1
Vs VS 0
STATE OF ODISHA I
109 WP(C)/0024016/2020 SANATAN MALLICK SATYANARAYAN MISHRA /1
VS VS 0
STATE OF ODISHA I
110 WP(C)/0024017/2020 SUBASH CHANDRA MUDULI @ SUBASA CHA RIFRAIBHFUL | /1
VS VS 0
STATE OF ODISHA I
111 WP(C)/0024018/2020 SURATH MALLICK SATYANARAYAN MISHRA /1
Vs VS 0
STATE OF ODISHA I
112 WP(C)/0024019/2020 SANGRAM MALLICK JTENDRA KUMAR DIGAL /1
VS VS 0
STATE OF ORISSA I
113 WP(C)/0024020/2020 DURYODHAN MALLICK SATYANARAYAN MISHRA /1

VS
STATE OF ODISHA

VS
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114 WP(C)/0024021/2020 BHAKTAHARI MALLICK SATYANARAYAN MISHRA /1
Vs VS 0
STATE OF ODISHA I
115 WP(C)/0024022/2020 PRAFULLA KUMAR NAYAK JTENDRA KUMAR DIGAL /1
VS VS 0
STATE OF ORISSA I
116 WP(C)/0024023/2020 SASHIKANTA MALLICK SATYANARAYAN MISHRA /1
VS VS 0
STATE OF ODISHA I
117 WP(C)/0024024/2020 PRASANTA MALLICK SATYANARAYAN MISHRA /1
VS VS 0
STATE OF ODISHA I
118 WP(C)/0024025/2020 NISHIKANT TETE JTENDRA KUMAR DIGAL /1
Vs VS 0
STATE OF ORISSA I
119 WP(C)/0024026/2020 PRAFULLA KUMAR MALLICK SATYANARAYAN MISHRA /1
VS VS 0
STATE OF ODISHA I
120 WP(C)/0024027/2020 BISHNU MOHAN MALLICK SATYANARAYAN MISHRA /1
VS VS 0
STATE OF ODISHA I
121 WP(C)/0024028/2020 HARISH CHANDRA MALLICK SATYANARAYAN MISHRA /1
VS Vs 0
STATE OF ODISHA I
122 WP(C)/0024029/2020 BIJAYA KUMAR SHARMA AMIYA KUMAR CHHATOI /1
Vs VS 0
STATE OF ODIHSA I
123 WP(C)/0024030/2020 SYED USMAN ALI SABYASACHI MISHRA /1

124

WP(C)/0024031/2020

VS
STATE OF ODISHA
PRAMOD KUMAR ROUTRAY

VS

SUBASH CHANDRA PANI

0
]

1

VS VS 0
UNION OF INDIA i
125 WP(C)/0024032/2020 BISHNUPRIYA DEVI RAMDAS ACHARY /1
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VS
STATE OF ODISHA

VS

0
1"

126 WP(C)/0024033/2020 SUDARSAN BEHERA SABYASACHI MISHRA /1
VS VS 0
STATE OF ODISHA I
127 WP(C)/0024034/2020 AKSHAY KUMAR BEHERA SUBASH CHANDRA PANI /1
VS VS 0
UNION OF INDIA I
128 WP(C)/0024035/2020 LAXMIDHAR BAIRIGANJAN SUBASH CHANDRA PANI /1
VS VS 0
UNION OF INDIA I
129 WP(C)/0024036/2020 PRATAP SWAIN SABYASACHI MISHRA /1
VS VS 0
STATE OF ODISHA I
130 WP(C)/0024037/2020 SISIRA GARTIA ARJUNA CHARAN BEHERA /1
VS VS 0
STATE OF ODISHA Il
131 WP(C)/0024038/2020 SUSANTA MOHAN MISHRA SUBASH CHANDRA PANI /1
VS VS 0
UNION OF INDIA I
132 WP(C)/0024039/2020 DURGA PRASAD SWAIN SABYASACHI MISHRA /1
Vs VS 0
STATE OF ODISHA I
133 WP(C)/0024040/2020 DUSHIL SINKU ADHIRAJMOHANTY /1
VS VS 0
STATE OF ODISHA I
134 WP(C)/0024041/2020 PRADIPA KUMAR SWAIN SABYASACHI MISHRA /1
VS VS 0
STATE OF ODISHA I
135 WP(C)/0024042/2020 ABHIRAM JENA SIDHESWAR MALLIK /1
VS VS 0
STATE OF ODISHA I
136 WP(C)/0024043/2020 SHYAM SUNDAR SASMAL JK.KHUNTIA /1
Vs VS 0
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STATE OF ODISHA

I

137 WP(C)/0024044/2020 GIRIJA ROUT SABYASACHI MISHRA /1
VS VS 0
STATE OF ODISHA I
138 WP(C)/0024045/2020 PRADEEP KUMAR SAHOO JK.KHUNTIA /1
Vs VS 0
STATE OF ODISHA I
139 WP(C)/0024046/2020 ASHOK KUMAR ACHARY A ASHOK PATTANAIK /1
VS VS 0
STATE OF ODISHA I
140 WP(C)/0024047/2020 ANADI CHARAN PRADHAN SABYASACHI MISHRA /1
VS VS 0
STATE OF ODISHA I
141 WP(C)/0024048/2020 SAHEDA PARWEEN B.STRIPATHY (1) /1
VS VS 0
UNION OF INDIA I
142 WP(C)/0024049/2020 KABITA DAS SABYASACHI MISHRA /1
Vs VS 0
STATE OF ODISHA I
143 WP(C)/0024050/2020 MANOJKUMAR BEHERA BIRAJA PRASANNA DAS /1
VS VS 0
BRANCH MANAGER, CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY I
144 WP(C)/0024051/2020 SYED IMTIYAZ ALI B.STRIPATHY (1) /1
VS VS 0
UNION OF INDIA I
145 WP(C)/0024052/2020 JTEN KUMAR DAS SABYASACHI MISHRA /1
Vs VS 0
STATE OF ODISHA I
146 WP(C)/0024053/2020 KESABA CHANDRA JALLY PARTHA SARATHI DAS /1
VS VS 0
TERRITORY MANAGEWR BHARAT PETROLEUM CORPORATION LTD. I
147 WP(C)/0024054/2020 SUDHANSU SEKHAR BEHERA AJAYA KUMAR NAYAK /1

VS
UNION OF INDIA

VS
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148 WP(C)/0024055/2020 RASMITA HATI SABYASACHI MISHRA /1
VS VS 0
STATE OF ODISHA I
149 WP(C)/0024056/2020 SMRUTIREKHA MISHRA SIDDHARTH PRASAD MISHRA /1
VS VS 0
STATE OF ODISHA I
150 WP(C)/0024057/2020 NIRMAL KUMAR PANI SABYASACHI MISHRA /1
VS VS 0
STATE OF ODISHA I
151 WP(C)/0024058/2020 PRITIBARNA DASH SABYASACHI MISHRA /1
VS VS 0
STATE OF ODISHA I
152 WP(C)/0024059/2020 KAILASH CHANDRA SAHOO SABYASACHI MISHRA /1
VS VS 0
STATE OF ODISHA I
153 WP(C)/0024060/2020 PRADEEPTA KISHORE SWAIN SABYASACHI MISHRA /1
VS VS 0
STATE OF ODISHA I
154 WP(C)/0024061/2020 GYANA RANJAN MISHRA DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA Il
155 WP(C)/0024062/2020 HAREKRUSHNA SWAIN SABYASACHI MISHRA /1
VS VS 0
STATE OF ODISHA I
156 WP(C)/0024063/2020 MANORANJAN MISHRA SABYASACHI MISHRA /1
Vs VS 0
STATE OF ODISHA I
157 WP(C)/0024064/2020 TAPAN KUMAR SAMAL SABYASACHI MISHRA /1
VS VS 0
STATE OF ODISHA I
158 WP(C)/0024065/2020 JAJATI KISHORE MOHANTA SABYASACHI MISHRA /1
VS VS 0
STATE OF ODISHA I
159 WP(C)/0024066/2020 AKSHAYA KUMAR DASH SRIKANTA HOTA /1
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VS
STATE OF ODISHA

VS

0
1"

160 WP(C)/0024067/2020 SURYAMANI SAHOO SABYASACHI MISHRA /1
VS VS 0
STATE OF ODISHA I
161 WP(C)/0024068/2020 SIBA PRASAD SWAIN SABYASACHI MISHRA /1
VS VS 0
STATE OF ODISHA I
162 WP(C)/0024069/2020 BIRANCHI NARAYAN MOHAPATRA SAPAN KUMAR PAL /1
VS VS 0
THE CHIEF GENERAL MANAGER MAHANADI COAL FIELDSLTD. I
163 WP(C)/0024070/2020 PRAMOTH KUMAR MISHRA SABYASACHI MISHRA /1
VS VS 0
STATE OF ODISHA I
164 WP(C)/0024071/2020 BHARAT CHANDRA DAS DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA Il
165 WP(C)/0024072/2020 HRUDAYANANDA BHOI SABYASACHI MISHRA /1
VS VS 0
STATE OF ODISHA I
166 WP(C)/0024073/2020 SUBASH CHARAN MOHARANA SABYASACHI MISHRA /1
Vs VS 0
STATE OF ODISHA I
167 WP(C)/0024074/2020 M/S. JS.CONSTRUCTION PVT. K.P.MISHRA /1
VS VS 0
UNION OF INDIA I
168 WP(C)/0024075/2020 SARBESWAR MOHARANA SABYASACHI MISHRA /1
VS VS 0
STATE OF ODISHA I
169 WP(C)/0024076/2020 SUMITRA KHATUA JTENDRA MOHANTY /1
VS VS 0
ASSISTANT MANAGER/SDO (ELECT)CESU I
170 WP(C)/0024077/2020 BAIKUNTHANATH PRADHAN MAHESWAR MOHANTY /1
Vs VS 0
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STATE OF ODISHA I
171 WP(C)/0024078/2020 SUBHAKANTA RAY SASWATI MOHAPATRA /1
VS VS 0
THE NEW INDIA ASSURANCE COMPANY LTD. I
172 WP(C)/0024079/2020 SUKADEV TRIPATHY SAPAN KUMAR PAL /1
Vs VS 0
STATE OF ODISHA I
173 WP(C)/0024080/2020 KSHIROD CH.NAIK SAPAN KUMAR PAL /1
VS VS 0
STATE OF ODISHA I
174 WP(C)/0024081/2020 PRABHAKAR SAHOO SAPAN KUMAR PAL /1
VS VS 0
STATE OF ODISHA I
175 WP(C)/0024082/2020 PRAMOD KUMAR BARIK SAPAN KUMAR PAL /1
VS VS 0
STATE OF ODISHA I
176 WP(C)/0024083/2020 PURNA CHANDRA PRUSTY RAMA KRISHNA BISOI /1
Vs VS 0
STATE OF ODISHA I
177 WP(C)/0024084/2020 SARAT SUDHANSU RATH TANMAY MISHRA /1
VS VS 0
STATE OF ODISHA I
178 WP(C)/0024085/2020 MINA JENA DEEPALI MAHAPATRA /1
VS VS 0
STATE OF ODISHA I
179 WP(C)/0024086/2020 SURYA NARAYAN BARICK TANMAY MISHRA /1
Vs VS 0
STATE OF ODISHA I
180 WP(C)/0024087/2020 CHANDAN BHJABAL DEEPALI MAHAPATRA /1
VS VS 0
STATE OF ODISHA I
181 WP(C)/0024088/2020 SIBANARAYAN MISHRA SANGRAM JENA /1

VS
STATE OF ODISHA

VS
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182 WP(C)/0024089/2020 PRAHALLAD MUDULI L.K.MOHANTY /1
VS VS 0
STATE OF ODISHA I
183 WP(C)/0024090/2020 ANTARYAMI PRADHAN L.K.MOHANTY /1
VS VS 0
STATE OF ODISHA I
184 WP(C)/0024091/2020 JAGADANANDA PATTNAIK DEEPALI MAHAPATRA /1
VS VS 0
STATE OF ODISHA I
185 WP(C)/0024092/2020 ARABINDO MISSION BHAGIA VIVEKANAND JENA /1
VS VS 0
STATE OF ODISHA I
186 WP(C)/0024093/2020 NITYA NANDA NAIK MAHENDRA KUMAR SAHOO /1
VS VS 0
STATE OF ODISHA I
187 WP(C)/0024094/2020 NAGENDRA KAR MAHENDRA KUMAR SAHOO /1
VS VS 0
STATE OF ODISHA I
188 WP(C)/0024095/2020 DUKHISHYAM PATANAIK ANIL KUMAR DAS /1
VS VS 0
STATE OF ODISHA Il
189 WP(C)/0024096/2020 PRAFULLA KUMAR PADHY ANIL KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
190 WP(C)/0024097/2020 JUANGA NAIK KALI PRASANNA MISHRA /1
Vs VS 0
STATE OF ODISHA I
101 WP(C)/0024098/2020 ASWINI KUMAR PADHY ANIL KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
192 WP(C)/0024099/2020 M/S RAJDHANI SECURITY SERVICES PVT.LTDKANANBALA ROY CHOUDHURY /1
VS VS 0
THE ASSISTANT COMMISSIONER, GST AND CX, BBSR 1 I
193 WP(C)/0024100/2020 BIJAYA KRUSHNA NAYAK NIRANJAN PANDA-1 /1
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VS VS 0
STATE OF ODISHA I
194 WP(C)/0024101/2020 BHARAT JENA JK.KHUNTIA /1
VS VS 0
STATE OF ODISHA I
195 WP(C)/0024102/2020 GANDHARB PRADHAN C.ANANDA RAO /1
VS VS 0
THE DEPUTY REGISTRAR, ODISHA ADMINISTRATIVE TRIBUNAL I
196 WP(C)/0024103/2020 KABID KUMAR DAS AVIJT MISHRA /1
Vs VS 0
REGIONAL MANAGER, RBI, BBSR I
197 WP(C)/0024104/2020 ASSESSING OFFICER CUM DY .MANAGER/S.D.Q(CDMSHERCE) /1
VS VS 0
KUMAR SAHOO I
198 WP(C)/0024105/2020 ASSESSING OFFICER CUM DY .MANAGER/S.D.SURESHHVIEERCEDPRA DASH /1
VS VS 0
ANANYA @ ANANGA MANJARI PRADHAN I
199 WP(C)/0024106/2020 RABINDRANATH PATRA SAPAN KUMAR PAL /1
VS Vs 0
STATE OF ODISHA I
200 WP(C)/0024107/2020 PRAFULLA NAYAK M.AALI /1
Vs VS 0
STATE OF ODISHA I
201 WP(C)/0024108/2020 ARUPA KUMAR PARIDA BUDHADEV ROUTRAY /1
VS VS 0
STATE OF ODISHA I
202 WP(C)/0024109/2020 USHARANI NAYAK BINI MISHRA /1
VS VS 0
MANAGING DIRECOR,IDCOL KALINGA IRON WORKSLTD I
203 WP(C)/0024110/2020 PADMA LOCHAN OJHA A.CH.BEHERA /1
Vs VS 0
STATE OF ODISHA I
204 WP(C)/0024111/2020 GANGADHAR SWAIN SAMEER KUMAR DAS /1

VS

VS
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STATE OF ODISHA Il
205 WP(C)/0024112/2020 SUJT KUMAR SWAIN U.CMISHRA /1
VS VS 0
STATE OF ODISHA I
206 WP(C)/0024113/2020 HARIHAR JENA ANUP UDAYA SENAPATI /1
VS VS 0
STATE OF ODISHA I
207 WP(C)/0024114/2020 BHUBANANANDA PRADHAN ANUP UDAYA SENAPATI /1
VS VS 0
STATE OF ODISHA I
208 WP(C)/0024115/2020 YUDHISTIRA SETHI RANJAN KUMAR BEHERA /1
VS VS 0
STATE OF ODISHA Il
209 WP(C)/0024116/2020 DEBARAJDASH TUKUNA KU.MISHRA /1
VS VS 0
STATE OF ORISSA I
210 WP(C)/0024117/2020 ASSESSING OFFICER CUM DY .MANAGER/S.D.ONCDKWUNRGEYATH /1
Vs VS 0
RADHAKANTA JENA I
211 WP(C)/0024118/2020 SATYABRAT MALLICK SUSHANTA KUMAR MISHRA /1
VS VS 0
STATE OF ODISHA I
212 WP(C)/0024119/2020 PRABIR KUMAR RAY BIJAYA KUMAR RAGARDA /1
VS VS 0
STATE OF ODISHA I
213 WP(C)/0024120/2020 BISWAJT DAS SATYABRATA MOHANTY /1
VS VS 0
MANAGING DIRECTOR OMC BBSR I
214 WP(C)/0024121/2020 PRAKASH KUMAR JENA SIDHARTHA SWAIN /1
VS VS 0
STATE OF ODISHA I
215 WP(C)/0024122/2020 ASHALATA DAS SANJIB RAY /1
VS VS 0

STATE OF ODISHA
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216 WP(C)/0024123/2020 PRASANTA KUMAR SAMAL JK.KHUNTIA /1
VS VS 0
STATE OF ODISHA I
217 WP(C)/0024124/2020 MAMATAMAY EE NAIK TUSAR KUMAR MISHRA /1
VS VS 0
THE ELECTION OFFICER-CUM-BDO, PATNA BLOCK I
218 WP(C)/0024125/2020 JATINDRA KUMAR SWAIN SADASIVA PATRA /1
VS VS 0
STATE OF ODISHA I
219 WP(C)/0024126/2020 NIRANJAN BEHERA SHAKTIDHAR MISHRA /1
VS VS 0
STATE OF ODISHA I
220 WP(C)/0024127/2020 SAI SHRADHA COLLEGE OF NURSINGH K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
221 WP(C)/0024128/2020 NIRANJAN PATEL PRASANTA KUMAR SATAPATHY /1
VS VS 0
STATE OF ODISHA I
222 WP(C)/0024129/2020 PRAMOD KUMAR KHANDUAL PRADEEP KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA Il
223 WP(C)/0024130/2020 ARCHANA DASH NIRANJAN LENKA /1
VS VS 0
STATE OF ODISHA I
224 WP(C)/0024131/2020 MANORAMA NAG K.K.SWAIN /1
Vs VS 0
STATE OF ODISHA I
225 WP(C)/0024132/2020 LAXMI NARAYAN PANIGRAHI K.CKAR /1
VS VS 0
ASSISTANT REGISTRAR OF COOPERATIVE SOCIETIES JAJPUR I
226 WP(C)/0024133/2020 BULU PATRA KOUSIK ANANDA GURU /1
VS VS 0
STATE OF ODISHA I
227 WP(C)/0024134/2020 PURNA CHANDRA MOHANTY JYOTIRMAYA GUPTA /1

Page 20/32



ORISSA HIGH COURT

FILING REPORT ASON :16/09/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
VS VS 0
STATE OF ODISHA I
228 WP(C)/0024135/2020 BIDYUT PRABHA MISHRA JYOTIRMAYA GUPTA /1
VS VS 0
STATE OF ODISHA I
229 WP(C)/0024136/2020 HEMALATA BARIK SUBASH CHANDRA PUSPALAKA /1
VS VS 0
STATE OF ODISHA I
230 WP(C)/0024137/2020 BIDYUT LATA MOHANTY JYOTIRMAYA GUPTA /1
Vs VS 0
STATE OF ODISHA I
231 WP(C)/0024138/2020 RAMESH KUMAR PANDA SIDHARTHA SWAIN /1
VS VS 0
STATE OF ODISHA I
232 WP(C)/0024139/2020 HRUSIKESH SAHOO PRASANTA KUMAR PANDA /1
VS VS 0
STATE OF ODISHA I
233 WP(C)/0024140/2020 PRAFULLA KUMAR SAHU SUBASH CHANDRA PUSPALAKA /1
VS Vs 0
STATE OF ODISHA I
234 WP(C)/0024141/2020 M/SIV.TV.LT.(V) SIDHESWAR MOHANTY /1
Vs VS 0
CHAIRMAN CUM MANAGING DIRECOR MCL I
235 WP(C)/0024142/2020 SIBANANDA SAHU DEBENDRA DHAR /1
VS VS 0
STATE OF ODISHA I
236 WP(C)/0024143/2020 ANIL KUMAR BHUYAN AJT KUMAR HOTA /1
VS VS 0
STATE OF ODISHA I
237 WP(C)/0024144/2020 JYOTIRMAY EE SAHOO PRAJT KUMAR PRADHAN /1
Vs VS 0
SECRETARY, BOARD OF SECONDARY EDUCATION I
238 WP(C)/0024145/2020 BIJAY KUMAR BEHERA KOUSIK ANANDA GURU /1

VS

VS
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STATE OF ODISHA I
239 WP(C)/0024146/2020 SIBA PRASAD SARANGI ABHAYA KUMAR SHARMA /1
VS VS 0
ODISHA GRAMYA BANK I
240 WP(C)/0024147/2020 SATYARANJAN NAIK PK.RATH 1 /1
Vs VS 0
THE GNERAL MANAGER,(H.A) I
241 WP(C)/0024148/2020 RAMACHANDRA NAYAK SUDARSAN BEHERA /1
VS VS 0
STATE OF ODISHA I
242 WP(C)/0024149/2020 CHITTA RANJAN BISWAL G.PMOHANTY /1
VS VS 0
SECRETARY STATE TRANSPORT AUTHORITY I
243 WP(C)/0024150/2020 TIKERAM DH. MAJI P.K.MOHANTY /1
VS VS 0
COLLECTOR KALAHANDI Il
244 WP(C)/0024151/2020 HAZARI SAHOO BYOMAKESH TRIPATHY /1
Vs VS 0
STATE OF ODISHA I
245 WP(C)/0024152/2020 RASHMITA KUMARI PATRO SHASHI BHUSAN JENA /1
VS VS 0
STATE OF ODISHA I
246 WP(C)/0024153/2020 ARUNA SAHOO @ RAMA CHANDRA SAHOO SURYA NARAYAN MISHRA /1
VS VS 0
REENARANI SAHOO @ BEHERA I
247 WP(C)/0024154/2020 GAYATRI PATRA PRASANTA KUMAR NANDA /1
Vs VS 0
STATE OF ODISHA I
248 WP(C)/0024155/2020 BHARATIYA BIKASH PARISAD G.P.JENA /1
VS VS 0
UNION OF INDIA I
249 WP(C)/0024156/2020 KABITA BEHERA NIRANJAN NAYAK /1

VS
STATE OF ODISHA

VS
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250 WP(C)/0024157/2020 SAROJKUMAR ROUT PRASANTA KUMAR NANDA /1
VS VS 0
STATE OF ODISHA I
251 WP(C)/0024158/2020 AJAY DEBABRAT MAHESWAR SATAPATHY /1
VS VS 0
CHIEF MANAGER LIC OF INDIA I
252 WP(C)/0024159/2020 NARESH CHANDRA BHANJA BIRAJA PRASANNA SATAPATHY /1
VS VS 0
STATE OF ODISHA I
253 WP(C)/0024160/2020 MADHUSUDAN PANDA BIDYADHAR PRADHAN /1
VS VS 0
STATE OF ODISHA I
254 WP(C)/0024161/2020 NAZNIN AKHTAR SAGARIKA SAHOO /1
VS VS 0
STATE OF ODISHA I
255 WP(C)/0024162/2020 PANKAJKUMAR JENA SATYABRATA(L) /1
VS VS 0
STATE OF ODISHA I
256 WP(C)/0024163/2020 TAPASKUMAR RAY ALEKHA CHANDRA MOHANTY /1
VS VS 0
COLLECTOR, JAJPUR Il
257 WP(C)/0024164/2020 RAMA CHANDRA MOHARANA SUKANTA KUMAR DALAI /1
VS VS 0
STATE OF ODISHA I
258 WP(C)/0024165/2020 BHAGYALATA MEHER K.SWAIN /1
Vs VS 0
STATE OF ODISHA I
259 WP(C)/0024166/2020 DAITARI MOHANTA K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
260 WP(C)/0024167/2020 MAUSUMI NAIK KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
261 WP(C)/0024168/2020 NARENDRA KUMAR SINGH PK.SATPATHY /1
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VS VS 0
STATE OF ODISHA I
262 WP(C)/0024169/2020 MAHENDRA HARIJAN KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
263 WP(C)/0024170/2020 SAMIRO KUMAR DIGAL KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
264 WP(C)/0024171/2020 UPENDRA KUMAR PANIGRAHI K.K.SWIAN /1
VS VS 0
STATE OF ODISHA I
265 WP(C)/0024172/2020 DOLAGOBINDA SAHOO PARTHA SARATHI NAYAK /1
VS VS 0
STATE OF ODISHA I
266 WP(C)/0024173/2020 RAMANI RANJAN PATI KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA Il
267 WP(C)/0024174/2020 SNEHALATA ROUT K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
268 WP(C)/0024175/2020 CHANDRAKANTA MISHRA KAUSHIK SWAIN /1
Vs VS 0
STATE OF ODISHA I
269 WP(C)/0024176/2020 TILOTTAMA PANIGRAHI K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
270 WP(C)/0024177/2020 ABHIJT SATAPATHY G.K.NANDA /1
VS VS 0
UNION OF INDIA I
271 WP(C)/0024178/2020 TIRMAN MAMI KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
272 WP(C)/0024179/2020 MINAKETAN NIAL K.K.SWAIN /1
Vs VS 0
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STATE OF ODISHA Il
273 WP(C)/0024180/2020 SANATAN PRADHAN KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
274 WP(C)/0024181/2020 HARIHAR KATHAR K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
275 WP(C)/0024182/2020 MAGUNI CHARAN SWAIN LAMBODAR PRADHAN /1
VS VS 0
STATE OF ODISHA I
276 WP(C)/0024183/2020 PADMANAV MISHRA K.K.SWAIN /1
VS VS 0
STATE OF ODISHA Il
277 WP(C)/0024184/2020 DIBAKAR SAHOO LAMBODAR PRADHAN /1
VS VS 0
STATE OF ODISHA I
278 WP(C)/0024185/2020 SANATAN SAHOO MANAS PATI /1
Vs VS 0
STATE OF ODISHA I
279 WP(C)/0024186/2020 BIJAYA KUMAR MEHER MANAS PATI /1
VS VS 0
STATE OF ODISHA I
280 WP(C)/0024187/2020 AKSHAYA KUMAR KANUNGO MANAS PATI /1
VS VS 0
STATE OF ODISHA I
281 ABLAPL/0011301/2020  GANESH PARIDA N.SAHANI PIPLI /266 /2020
VS VS 0
STATE OF ODISHA I
282 ABLAPL/0011302/2020  SATYANARAYAN PATRA SUSIL KUMAR PATTNAIK BARKOTE /182 /2020
VS VS 0
STATE OF ODISHA I
283 ABLAPL/0011303/2020  CHANDRA SEKHAR DASH S.C.DASH TANGI /172 /2020
VS VS 0

STATE OF ODISHA
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284 ABLAPL/0011304/2020  SABITA SWAIN B.K.NAYAK KAKATAPUR /165 /2020
VS VS 0
STATE OF ODISHA I
285 ABLAPL/0011305/2020  BIPIN BEHERA RABINDRA KUMAR PATNAIK RAIRANGPUR (RURAL) /103 /2020
VS VS 0
STATE OF ODISHA I
286 ABLAPL/0011306/2020  SUNAKAR JENA DEEPAK KUMAR SAHOO RAJINAGAR /208 /2020
VS VS 0
STATE OF ODISHA I
287 ABLAPL/0011307/2020  ADITYA @ RAJENDRA ROUT ANUGRAHA NARAYAN SAMANTARAY BANDAR MARINE /33 /2020
VS VS 0
STATE OF ODISHA I
288 ABLAPL/0011308/2020  GIRIJASANKAR BARAL B.K.SWAIN JAGATSINGPUR /286 /2020
VS VS 0
STATE OF ODISHA I
289 ABLAPL/0011309/2020  JHILI JENA DEEPAK KUMAR SAHOO RAJINAGAR /212 /2020
VS VS 0
STATE OF ODISHA I
290 ABLAPL/0011310/2020  ALOK KUMAR PRADHAN SABYASACHI MISHRA JATNI P.S. /320 /2020
VS VS 0
STATE OF ODISHA Il
291 ABLAPL/0011311/2020  SK. ABDUL HABIB B.K.NAYAK PIPLI /261 /2020
VS VS 0
STATE OF ODISHA I
292 ABLAPL/0011312/2020 ~ BHARAT MAHAPATRA @ MAHARANA SABYASACHI MISHRA JATNI P.S. /258 /2020
Vs VS 0
STATE OF ODISHA I
203 ABLAPL/0011313/2020  PRASANTA KUMAR DAS RADHIKARANJAN BHATTACHARYA BINJHARPUR /259 /2020
VS VS 0
STATE OF ODISHA I
294 ABLAPL/0011314/2020  AMULI BHATTA ARIJEET MISHRA NIALI /218 /2020
VS VS 0
STATE OF ODISHA I
295 ABLAPL/0011315/2020  HARI NAG @ KALU ARIJEET MISHRA JEYPORE TOWN /228 /2020
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VS VS 0
STATE OF ODISHA I

296 ABLAPL/0011316/2020  BIJU BEHERA BIJAYA KUMAR PARIDA(2) NAYAGARH /115 /2019
VS VS 0
STATE OF ODISHA I

297 ABLAPL/0011317/2020  SUNIL GANTA B.R.TRIPATHY CHANDILI /211 /2020
VS VS 0
STATE OF ODISHA I

298 ABLAPL/0011318/2020  RAJKISHORE JENA AMITAV TRIPATHY NAYAGARH /143 /2020
VS VS 0
STATE OF ODISHA I

299 ABLAPL/0011319/2020  BASANTA MISHRA @ BASANTA KUMARI MISSBBARDHAN PUJARI MAHILA P.S.(BBSR) /17 /2020
VS VS 0
STATE OF ODISHA I

300 ABLAPL/0011320/2020  KABIRAJPATRA JN.PANDA THUAMUL RAMPUR /64 /2020
VS VS 0
STATE OF ODISHA Il

301 ABLAPL/0011321/2020  ANANTARAJRANA @ SIPUN ANIRUDHA DAS DHENKANAL SADAR /176 /2019
VS VS 0
STATE OF ODISHA I

302 ABLAPL/0011322/2020  MANISH RANJAN MISHRA RAMDAS ACHARY MAHILA P.S.(BBSR) /38 /2020
Vs VS 0
STATE OF ODISHA I

303 ABLAPL/0011323/2020  DIBYA JYOTI ROUT B.BARAL BOLAGARH P.S. /129 /2020
VS VS 0
STATE OF ODISHA I

304 ABLAPL/0011324/2020  ABHIMANYU BEHERA RAJB LOCHAN PATTNAIK KISSANNAGAR PS /142 /2020
VS VS 0
STATE OF ODISHA I

305 ABLAPL/0011325/2020  JATINDRA NAYAK SUJIT KUMAR DAS BHADRAK TOWN /241 /2020
VS VS 0
STATE OF ODISHA I

306 ABLAPL/0011326/2020  UTTAM MALIK PRAFULLA KUMAR BISWAL AUL /131 /2020
Vs VS 0
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STATE OF ODISHA Il

307 ABLAPL/0011327/2020  JTENDRA KUMAR DAS MISS PRAJNA /10
VS VS 0
STATE OF ORISSA I

308 ABLAPL/0011328/2020  BANAMALI PRADHAN @ BANU PRADHAN ~ SAMBIT RATH SATYABADI /28 /2020
VS VS 0
STATE OF ODISHA I

309 ABLAPL/0011329/2020  RASHMITA KATUAL @ KATUALA PRADIPTA BEURA TIGIRIA /133 /2020
VS VS 0
STATE OF ODISHA I

310 ABLAPL/0011330/2020  SIDHANTA @ SIDHANT BEHERA ARIJEET MISHRA NIALI /218 /2020
VS VS 0
STATE OF ORISSA Il

311 ABLAPL/0011331/2020  SADASHIB MALLICK G.N. MOHAPATRA BALIANTA P.S. /207 /2020
VS VS 0
STATE OF ODISHA I

312 ABLAPL/0011332/2020  SARIPH MAHAMMAD MOHAMMAD AKRAM KHURDA P.S. /320 /2020
Vs VS 0
STATE OF ODISHA I

313 ABLAPL/0011333/2020  RANJAN GANTA B.R.TRIPATHY CHANDILI /211 /2020
VS VS 0
STATE OF ODISHA I

314 ABLAPL/0011334/2020  GANGA @ GANGADHAR SWAIN SK.BHANJADEO KODALA /39 /2017
VS VS 0
STATE OF ODISHA I

315 ABLAPL/0011335/2020  PRADEEP KUMAR DAS SATYA PRAKASH SATAPATHY /10
VS VS 0
STATE OF ODISHA I

316 ABLAPL/0011336/2020  GOPAL CHANDRA MOHAPATRA DILLIPRAY /10
VS VS 0
STATE OF ORISSA I

317 ABLAPL/0011337/2020  SADAN GOLARI AMITAV MOHANTY NANDAPUR /36 /2004
VS VS 0

STATE OF ODISHA
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318 ABLAPL/0011338/2020  NILAMADHAB MOHANTY CHINTU KUMAR AGARWAL MAHILA PS,SEC-3 ROURKELA /12 /2020
VS VS 0
STATE OF ODISHA I
319 ABLAPL/0011339/2020  AFSAR HUSSAIN @ MD.AFSAR KHAN SOUMYA RANJAN DAS MAHILA PS,SEC-3,ROURKELA /10 /2017
VS VS 0
STATE OF ODISHA I
320 ABLAPL/0011340/2020  SURYA KANTA LENKA KARUNAKAR GAYA BALANGA /91 /2020
VS VS 0
STATE OF ODISHA I
321 ABLAPL/0011341/2020  RABINDRA BHATTA UMAKANT SAHOO ODAGAON /163 /2020
VS VS 0
STATE OF ODISHA I
322 ABLAPL/0011342/2020  DANDAPANI SWAIN UMAKANT SAHOO ODAGAON /163 /2020
VS VS 0
STATE OF ODISHA I
323 ABLAPL/0011343/2020  MITHUN @ BARENDRA MAHALIK VIVEKANAND JENA KHANTAPADA /210 /2020
VS VS 0
STATE OF ORISSA I
324 ABLAPL/0011344/2020 ~ GOURANGA SETHI VIVEKANANDA JENA CHANDIPUR /73 /2020
VS VS 0
STATE OF ODISHA Il
325 ABLAPL/0011345/2020  GAJENDRA BAR NIRANJAN HOTA /10
VS VS 0
STATE OF ORISSA I
326 ABLAPL/0011346/2020  PRATAP CHANDRA NAYAK @ PATIA SINGH PRAVASH CHANDRA JENA DELANGA /53 /2017
Vs VS 0
STATE OF ODISHA I
327 ABLAPL/0011347/2020  PRATAP CHANDRA NAYAK @ PATIA SINGH PRAVASH CH. JENA DELANGA /55 /2017
VS VS 0
STATE OF ORISSA I
328 ABLAPL/0011348/2020  GYANA RANJAN DAS PRAVASH CHANDRA JENA SORO /289 /2020
VS VS 0
STATE OF ODISHA I
329 ABLAPL/0011349/2020  BASANTA KUMAR PRADHAN PRAVASH CH. JENA /10

Page 29/32



ORISSA HIGH COURT

FILING REPORT ASON :16/09/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
VS VS 0
STATE OF ODISHA I
330 ABLAPL/0011350/2020  BIJAY DALAI PRAVASH CHANDRA JENA BHOGRAI /191 /2020
VS VS 0
STATE OF ODISHA I
331 ABLAPL/0011351/2020  PRATAP CHANDRA NAYAK @ PATIA SINGH PRAVASH CH. JENA DELANGA /58 /2017
VS VS 0
STATE OF ODISHA I
332 ABLAPL/0011352/2020  SANJIB KUMAR PRADHAN @ SANJIB PRADHANBHUTI BHUSAN BEHERA REAMAL /129 /2020
Vs VS 0
STATE OF ODISHA I
333 ABLAPL/0011353/2020  SADASHIB MALLICK G.N. MOHAPATRA BALIPATNA /272 /2020
VS VS 0
STATE OF ODISHA I
334 ABLAPL/0011354/2020  KHAGESWAR PRADHAN BIBHUTI BHUSAN BEHERA REAMAL /129 /2020
VS VS 0
STATE OF ODISHA I
335 ABLAPL/0011355/2020  SUDHANSU BHUSAN PUHAN SK.NAYAK-2 PATNA /134 /2020
VS Vs 0
STATE OF ODISHA I
336 ABLAPL/0011356/2020  CHABINDRA OJHA BIKRAM CHANDRA GHADEI /10
Vs VS 0
STATE OF ODISHA I
337 ABLAPL/0011357/2020  SAMARESH ROUT BIKRAM CHANDRA GHADEI BHOGRAI /208 /2020
VS VS 0
STATE OF ODISHA I
338 ABLAPL/0011358/2020  AKASHA SAHOO ANIRUDHA DAS DHENKANAL SADAR /225 /2020
VS VS 0
STATE OF ORISSA I
339 ABLAPL/0011359/2020  GOURI SANKAR BEHERA PRANAB KUMAR SAMANTRAY MAHILA PS SAMBALPUR /52 /2020
Vs VS 0
STATE OF ODISHA I
340 ABLAPL/0011360/2020  GOBARDHAN BEHERA SATYABRATA PANDA BIRMAHARAJPUR /162 /2020

VS

VS
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ORISSA HIGH COURT

FILING REPORT ASON :16/09/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
STATE I
341 ABLAPL/0011361/2020  SURESH DALAI PRAVASH CHANDRA JENA BHOGRAI /191 /2020
VS VS 0
STATE OF ODISHA I
342 ABLAPL/0011362/2020  DITIN KUMAR PRADHAN PRAVASH CH. JENA /10
Vs VS 0
STATE OF ODISHA I
343 ABLAPL/0011363/2020  MADAN PATRA SK.MOHANTY JAGANNATHA PRASAD /203 /2020
VS VS 0
STATE OF ODISHA I
344 ABLAPL/0011364/2020  JAYA PRADHAN SK.MOHANTY BUGUDA /250 /2020
VS VS 0
STATE OF ODISHA I
345 ABLAPL/0011365/2020  PRIYARANJAN BHOI A.C.RATH NAUGAON /121 /2020
VS VS 0
STATE OF ODISHA I
346 ABLAPL/0011366/2020  ASHOK KUMAR SABAT RAJENDRA NARAYAN ROUT MAHILA (BERHAMPUR) /71 /2020
Vs VS 0
STATE OF ORISSA I
347 ABLAPL/0011367/2020  TRILOCHAN SWAIN @ BAINA SAMVIT MOHANTY JAGATSINGPUR /311 /2020
VS VS 0
STATE OF ORISSA I
348 ABLAPL/0011368/2020  ABHINNA @ ABHIMANYU MALIK PRAMODA KUMAR MISHRA PATTAMUNDAI /248 /2020
VS VS 0
STATE OF ODISHA I
349 ABLAPL/0011369/2020  RANA JENA @ RAMAKANT JENA ROHIT RANJAN RAY JANKIA P.S. /186 /2020
Vs VS 0
STATE OF ODISHA I
350 ABLAPL/0011370/2020  JAGA @ JAGANNATH MALIK PRAMODA KUMAR MISHRA PATTAMUNDAI /254 /2020
VS VS 0
STATE OF ODISHA I
351 ABLAPL/0011371/2020  KISHORI SABAT RAJENDRA NARAYAN ROUT MAHILA (BERHAMPUR) /71 /2020

VS
STATE OF ORISSA

VS
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FILING REPORT ASON :16/09/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
352 ABLAPL/0011372/2020  DILLIPMALIK RAJENDRA NARAYAN ROUT BANSADA /160 /2020
VS VS 0
STATE OF ORISSA i
353 ABLAPL/0011373/2020  SUBASH KANDI SAMBEET PATTANAYAK KONARK /112 /2020
VS VS 0
STATE OF ODISHA I
354 ABLAPL/0011374/2020  CHINMAY PRADHAN NALINI KANTA SAHOO MARINE PENTHAKATA /50 /2020

355

ABLAPL/0011375/2020

VS

STATE OF ODISHA

SUSANTA KUMAR MOHAPATRA
VS

STATE OF ODISHA

VS

ROHIT RANJAN RAY
VS
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ORISSA HIGH COURT

MI1SC CASESFILED on :16/09/2020

IA NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL

NO.

MAIN CASE NO NAME OF O.P./JAPPEL COUNSEL FOR O.P. PETNR./APPEL

1 2412020 ANIL KUMAR RAY-MP RAJJEET ROY
WPCRL/86/2020

2 61/2020 MANOJKU.SWAIN-MP M/S.ARIJEET MISHRA
JCRLA/39/2016

3 71/2020 MAHUNADI-MP AMIYA KUMAR MISHRA
SA/296/1998

4 96/2020 SUNITA DUTTA@ GOCHHAYAT-MP SOUBHAGYA S.DAS
MATA/87/2020

5 97/2020 SUNITA DUTTA@ GOCHHAYAT-MP SOUBHAGYA SDAS
MATA/87/2020

6 98/2020 BINOD ADHIKARI-MP M/S.RAJB LOCHAN PATTNAIK
MATA/41/2018

7 106/2020 MANASR.PATTNAIK-MP SANJIB MOHANTY ,BHAGABAN BISWAL,DR.B.K.BAG
CMAPL/274/2019

8 107/2020 MAHANADI COALFIELDSLTD.-MP ADV
CMAPL/233/2020

9 373/2020 M/S. HALLMARK ORNAMENTSPVT. LTD.-MP DEBAKANTA MOHANTY
RSA/189/2020

10 374/2020 M/S. HALLMARK ORNAMENTS PVT. LTD.-MP DEBAKANTA MOHANTY
RSA/189/2020

11 608/2020 PITABAS PRADHAN-MP MAHENDRA KUMAR SAHOO
FA0O/660/2020

12 609/2020 M/S. ORIENTAL INSURANCE CO. LTD.-MP ADAM ALI KHAN
FAO/606/2020

13 610/2020 DIVISIONAL MANAGER,ORIENTAL INSURANCE CO.LTD-MRASANTA KUMAR MAHALI
FA0O/632/2020

14 611/2020 M/S. ORIENTAL INSURANCE CO. LTD.-MP ADAM ALI KHAN
FAO/606/2020

15 612/2020 ORISSA STATE CIVIL SUPPLIES CORPORATION LTD.-MP DHRUBA CHARAN DHAL
FAO/779/2019

16 613/2020 ORISSA STATE CIVIL SUPPLIES CORPORATION LTD.-MP DHRUBA CHARAN DHAL
FAO/778/2019

17 824/2020 DIBYA JYOTI ROUT-MP B.BARAL
ABLAPL/9124/2020

18 825/2020 URENDRA NAYAK-MP RAMA KRISHNA BISOI
ABLAPL/2553/2020

19 826/2020 SHYAM PANGI-MP RAMA KRISHNA BISOI
ABLAPL/2547/2020

20 831/2020 BHUPENDRA DEHURY-MP RABINDRA NATH PANDA
ABLAPL/304/2020

21 873/2020 DUSMANTA KUMAR MUDULI-MP DEEPALI MAHAPATRA
BLAPL/4440/2020

22 874/2020 SUVENDU ROUL @KABU-MP BHABANI SAMAL
BLAPL/5816/2019

23 876/2020 SARAT CHANDRA MALIK-MP SATYANARAYAN MISHRA
BLAPL/5442/2020

24 895/2020 NIHAR RANJAN BARIK-MP PRASANTA KUMAR SAHOO
CRLMC/1369/2020

25 896/2020 CHANDRAMA BEURA-MP BIBUDHENDRA DASH
CRLMC/1281/2020

26 897/2020 RAJKHANDELWAL-MP MONOMOY BASU

Page 1/4



27

28

29

30

31

32

33

35

36

37

38

39

41

42

45

47

49

50

51

52

53

55

56

57

CRLMC/1372/2020
898/2020
CRLMC/1353/2020
934/2020
CRLA/535/2016
1070/2020
MACA/369/2020
1071/2020
MACA/649/2020
1072/2020
MACA/622/2020
1073/2020
MACA/622/2020
1075/2020
MACA/607/2020
1076/2020
MACA/607/2020
1077/2020
MACA/632/2020
1181/2020
WA/548/2020
1182/2020
WA/516/2019
1183/2020
WA/520/2019
10783/2020
WP(C)/24012/2020
10784/2020
WP(C)/24025/2020
10785/2020
WP(C)/24029/2020
10786/2020
WP(C)/24037/2020
10787/2020
WP(C)/24040/2020
10788/2020
WP(C)/24048/2020
10789/2020
WP(C)/24050/2020
10790/2020
WP(C)/24051/2020
10791/2020
WP(C)/24053/2020
10792/2020
WP(C)/24061/2020
10793/2020
WP(C)/24084/2020
10794/2020
WP(C)/24085/2020
10795/2020
WP(C)/24086/2020
10796/2020
WP(C)/24087/2020
10797/2020
WP(C)/24091/2020
10798/2020
WP(C)/24092/2020
10799/2020
WP(C)/24097/2020
10800/2020
WP(C)/15366/2017
10801/2020
WP(C)/24099/2020

GOLAK BIHARI PAIKRAY-MP

PRAMOD DAS-MP

SIDHESWAR MOHANTY

M/S.UDIT R.JENA

THE DIVISIONAL MANAGER,NATIONAL INSURANCE CONMRANDIT RIIMROHANTY

NATIONAL INSURANCE COMPANY LTD.-MP

ORIENTAL INSURANCED CO. LTD.-MP

ORIENTAL INSURANCED CO. LTD.-MP

ORIENTAL INSURANCE CO. LTD-MP

ORIENTAL INSURANCE CO. LTD-MP

NIBEDITA MOHANTY

NIBEDITA MOHANTY

NIBEDITA MOHANTY

PRAKASH KUMAR MOHANTY

PRAKASH KUMAR MOHANTY

THE AUTHORISED SIGNATORY ,M/SNATIONAL INSURANSANORNIDKVRAR SARANGI

GOVT. OF INDIA-MP

Board Of Secondary Education-MP

Board Of Secondary Education-MP

KABITA NAIK-MP

NISHIKANT TETE-MP

BIJAYA KUMAR SHARMA-MP

SISIRA GARTIA-MP

DUSHIL SINKU-MP

SAHEDA PARWEEN-MP

MANOJKUMAR BEHERA-MP

SYED IMTIYAZ ALI-MP

KESABA CHANDRA JALLY-MP

GYANA RANJAN MISHRA-MP

SARAT SUDHANSU RATH-MP

MINA JENA-MP

SURYA NARAYAN BARICK-MP

CHANDAN BHJABAL-MP

JAGADANANDA PATTNAIK-MP

ARABINDO MISSION BHAGIA-MP

JUANGA NAIK-MP

CHITTARANJAN PANDA-MP

M/S RAJDHANI SECURITY SERVICESPVT.LTD.-MP

Page 2/4

ANUP KUMAR BOSE

M/S.SSRAO

M/S.S.S.RAO

SANTOSH KUMAR SAMANTARAY

JTENDRA KUMAR DIGAL

AMIYA KUMAR CHHATOI

ARJUNA CHARAN BEHERA

ADHIRAJMOHANTY

B.STRIPATHY (1)

BIRAJA PRASANNA DAS

B.STRIPATHY (1)

PARTHA SARATHI DAS

DURGESH NARAYAN RATH

TANMAY MISHRA

DEEPALI MAHAPATRA

TANMAY MISHRA

DEEPALI MAHAPATRA

DEEPALI MAHAPATRA

VIVEKANAND JENA

KALI PRASANNA MISHRA

M/S.SANTANU KU.SARANGI

KANANBALA ROY CHOUDHURY



58

59

60

61

62

63

65

66

67

68

69

70

71

72

73

74

75

76

7

78

79

80

81

82

83

85

86

87

88

89

10802/2020
WP(C)/24100/2020
10803/2020
WP(C)/24104/2020
10804/2020
WP(C)/24105/2020
10805/2020
WP(C)/24109/2020
10806/2020
WP(C)/24110/2020
10807/2020
WP(C)/24112/2020
10808/2020
WP(C)/24117/2020
10809/2020
WP(C)/24120/2020
10810/2020
WP(C)/24124/2020
10811/2020
WP(C)/24127/2020
10812/2020
WP(C)/24128/2020
10813/2020
WP(C)/24130/2020
10814/2020
WP(C)/24129/2020
10815/2020
WP(C)/24139/2020
10816/2020
WP(C)/24141/2020
10817/2020
WP(C)/24140/2020
10818/2020
WP(C)/24143/2020
10819/2020
WP(C)/24152/2020
10820/2020
WP(C)/24154/2020
10821/2020
WP(C)/24157/2020
10822/2020
WP(C)/24158/2020
10823/2020
WP(C)/24160/2020
10824/2020
WP(C)/24161/2020
10825/2020
WP(C)/24163/2020
10826/2020
WP(C)/24164/2020
10827/2020
WP(C)/24177/2020
10828/2020
WP(C)/16894/2020
10829/2020
WP(C)/17244/2020
10832/2020
WP(C)/13033/2016
10833/2020
WP(C)/27381/2019
10834/2020
WP(C)/16894/2020
10837/2020

BIJAYA KRUSHNA NAYAK-MP

NIRANJAN PANDA

ASSESSING OFFICER CUM DY .MANAGER/S.D.O(COMMEREE)EMIBH

ASSESSING OFFICER CUM DY .MANAGER/S.D.O (COMMERUEH®AR CHANDRA DASH

USHARANI NAYAK-MP

PADMA LOCHAN OJHA-MP

SUJIT KUMAR SWAIN-MP

BINI MISHRA

A.CH.BEHERA

U.C.MISHRA

ASSESSING OFFICER CUM DY .MANAGER/S.D.O (COMMERGHMNMRIMAR NATH

BISWAJT DAS-MP

MAMATAMAY EE NAIK-MP

SAl SHRADHA COLLEGE OF NURSINGH-MP

NIRANJAN PATEL-MP
ARCHANA DASH-MP

PRAMOD KUMAR KHANDUAL-MP
HRUSIKESH SAHOO-MP
M/SLV.TV.LT.(V)-MP
PRAFULLA KUMAR SAHU-MP
ANIL KUMAR BHUYAN-MP
RASHMITA KUMARI PATRO-MP
GAYATRI PATRA-MP
SAROJKUMAR ROUT-MP

AJAY DEBABRAT-MP
MADHUSUDAN PANDA-MP
NAZNIN AKHTAR-MP

TAPASKUMAR RAY-MP

RAMA CHANDRA MOHARANA-MP

ABHIJT SATAPATHY-MP

ALL INDIA PARENTS ASSOCIATION-MP

SATYABRATA MOHANTY

TUSAR KUMAR MISHRA

K.K.SWAIN

PRASANTA KUMAR SATAPATHY

NIRANJAN LENKA

PRADEEP KUMAR MOHAPATRA

PRASANTA KUMAR PANDA

SIDHESWAR MOHANTY

SUBASH CHANDRA PUSPALAKA

AJT KUMAR HOTA

SHASHI BHUSAN JENA

PRASANTA KUMAR NANDA

PRASANTA KUMAR NANDA

GADADHAR RAYATSINGH

BIDYADHAR PRADHAN

SAGARIKA SAHOO

ALEKHA CHANDRA MOHANTY

SUKANTA KUMAR DALAI

G.K.NANDA

SAMEER KU. DAS

NORTH ODISHA SCHOOL OF ENGINEERING, BAUNSATORHMWMEBABAN MOHANTY

BINAYAK MISHRA-MP

AMIYA KUMAR DAS-MP

ALL INDIA PARENTS ASSOCIATION-MP

SHREE SHYAM SUNDAR RICE MILL-MP
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M/S.PRAFULLA KU.MOHAPATRA BI, BSAR DASH

BISWABIHARI MOHANTY

PATITAPABAN PANDA

DAYANANDA MOHAPATRA



90

91

92

93

95

96

97

98

99

100

101

102

103

104

105

106

WP(C)/7347/2020
10839/2020
WP(C)/25051/2019
10840/2020
WP(C)/16682/2020
10842/2020
WP(C)/24187/2020
502/2020
CMP/462/2020
827/2020
ABLAPL/9811/2020
828/2020
ABLAPL/460/2018
829/2020
ABLAPL/3086/2019
830/2020
ABLAPL/2802/2020
875/2020
BLAPL/5300/2020
877/2020
BLAPL/8186/2018
1074/2020
MACA/1125/2017
10830/2020
WP(C)/22633/2020
10831/2020
WP(C)/23030/2020
10835/2020
WP(C)/16114/2020
10836/2020
WP(C)/16114/2020
10838/2020
WP(C)/17075/2020
10841/2020
WP(C)/17731/2020

MOTHER TERESA HEALTH WORKER-MP
RAGHUMANI SABAR-MP

AKSHAYA KUMAR KANUNGO-MP
LOPAMUDRA DAS-MP

SK. TAUGAN @ LALU-MP

SANJIB KU.RAY @VMANDAL-MP

RANJT MANDAL-MP

ABHAYA @ ABHAYA KUMAR BARIK-MP
MANPREET SINGH-MP

SAMSUDDIN BAKAS-MP

ABHIMANYU RNA-MP

SACHINDRA MAHAPATRA-MP

M/S. ACRUX REALCON PVT.LTD-MP
SUSIL DUTTA NAYAK-MP

SUSIL DUTTA NAYAK-MP
GOURISANKAR GOUDA-MP

SAKUNTALA SAHU-MP
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M/S.KAILASH CHANDRA KAR

JTENDRA KUMAR DIGAL

MANAS PATI

diptendu sundar ray

SANJIB RAY





